High Court of Jammu and Kashmlr

(Office of the Reg;strar General at Srlnagar] _

ORDER - / _ _
O\')_% ' _Dated:-\;ﬁ\l@\%\l

In the interest of the Administration Shri
Sahjeev Kumar Bhagat, Principal District & Sessions
Judge, Bandipora and Shri Sarfraz Hussain Shah,
Principal District & Sessions Judge, Kargil shall

“swap their respective places of posting W|th
- immediate effect.

"By Order . \a d‘\\—x
: | 5 (sa Bhar) '

Registrar General

No:.- 56308 s [’Q’S

Copy of above forwarded to the :-

1.
2.

ouv oA W

7.

Principal Secretary to the Hon'ble Chief Justice, High Court of J&K.
Secretary to Hon'ble Mr. Justice

...... for information of their Lordships.

Registrar Vigilance, High Court of J&K  for information.

Registrar Judicial, High Court ng Jammu /Srinagar for information.
Shri Sanjeev Kumar Bhagat, Principal District & Sessions Judge, Bandipora.
Shri Sarfraz Hussain Shah, Principal District & Sessions Judge, Kargil.
...... for information and immediate compliance.
Central PI‘OJE‘Ct Coordinator e-Court, High Court of J&K, Srmagar for uploading

C—the same on the High Court Website.
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